CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELLHI

Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 05/02/2018 to 09/02/2018

S.No | Appeal No Application No Order No Order recd. date Dt. Of order
From Secy of sent to CR
President/VP/
Members
Final Orders
g C/626/2011-CU[DB] FO/C/A/50110/2018 31/01/2018 05/02/2018
C/51839/2017-CU[DB FOIC/ASOL6S- 31/01/2018
5 /51839/2017-CU[DB] 50173/2018 05/02/2018
: /521/2011-CU[DB] FO/C/A/50104/2018 31/01/2018 05/02/2018
. C/50527/2017-CU[DB] FO/C/A/58692/2017 31/01/2018 05/02/2018
: $T/1205/2011-CU[DB] FO/ST/A/50109/2018 31/01/2018 05/02/2018
ST/59257/2013-
; SIS FO/ST/A/50111/2018 31/01/2018 05/02/2018
g $T/4172/2012-CU[DB] FO/ST/A/58747/2017 31/01/2018 05/02/2018
ST/3490/2012-CU[DB] EOSARe 31/01/2018
8 cul 58730/2017 / 05/02/2018
ST/2778/2012-CU[DB et 31/01/2018
9 i ] 50130/2018 i 05/02/2018
o $T/1785/2011-CU[DB] FO/ST/A/50128/2018 31/01/2018 05/02/2018
" ST/1457/2011-CU[DB] FO/ST/A/50127/2018 31/01/2018 05/02/2018
ST/59780/2013- FO/ST/A/50125-
31/01/2018
&2 Cu[DB] 50126/2018 05/02/2018
- C/50088/2018-CU[DB] FO/C/A/50266/2018 31/01/2018 05/02/2018
” C/50089/2018-CU[DB] FO/C/A/50180/2018 31/01/2018 05/02/2018
C/51841/2017-CU[DB] FO/C/A/50245/2018 31/01/2018

15

05/02/2018




" $T/2312/2012-CU[DB] FO/ST/A/50192/2018 31/01/2018 calhalaiih
. $T/470/2009-CU[DB] FO/ST/A/50268/2018 31/01/2018 e A
. [
" $T/1079/2011-CU[DB] FO/ST/A/50264/2018 31/01/2018 o5 3R
5 C/51590/2017-CU[DB] FO/C/A/50267/2018 31/01/2018 05/02/2018
" C/55128/2013-CU[DB] FO/C/A/50112/2018 31/01/2018 o6 B/ A018
- C/51559/2017-CU[DB] FO/C/A/50117/2018 31/01/2018 o
23 C/53498/2014-CU[DB] FO/C/A/50102/2018 31/01/2018 .
N 21/[506;]65/ 2013~ FO/ST/A/58746/2017 31/01/2018 o5 e
’s $T/622/2012-CU[DB] FO/ST/A/50157/2018 31/01/2018 /016
- 21/[5';;89/ e FO/ST/A/50100/2018 31/01/2018 o
S iL/[S[:;%/ 2005 FO/ST/A/58728/2017 31/01/2018 L
T i s 3012018 | g5/0272018
N el U001 | gsjopaos
“ $T/348/2012-CU[DB] FO/ST/A/50163/2018 31/01/2018 e
- $T/2178/2012-CU[DB] FO/ST/A/50158/2018 31/01/2018 —
$T/31/2012-CU[DB] ot Sl e e 31/01/2018
32 50238/2018 05/02/2018
s $T/886/2011-CU[DB] FO/ST/A/50194- 31/01/2018 05/02/2018




50195/2018
34 ST/3756/2012-CU[DB] FO/ST/A/50236/2018 31/01/2018 A anTe
35 ST/475/2011-CU[DB] FO/ST/A/50193/2018 31/01/2018 O5/0R1301
- ST/4042/2012-CU[DB] FO/ST/A/50197/2018 31/01/2018 o5/0zia0ta
ST/59495/2013-
- CU[DE] FO/ST/A/50196/2018 31/01/2018 05/02/2018
ST/57488/2013-
a4 CUIDE] FO/ST/A/50271/2018 31/01/2018 05/02/2018
- C/136/2011-CU[DB] FO/C/A/50123/2018 31/01/2018 05/02/2018
ST/51185/2014-
o CUIDE] FO/ST/A/50124/2018 31/01/2018 05/02/2018
. €/51948/2017-CU[DB] FO/C/A/50228/2018 31/01/2018 05/02/2018
MISC ORDERS
1 ST/808/2011-CU[DB] | ST/ROM/50936/2017 MO/50038/2018 31/01/2018 05/02/2018
3 €/705/2007-CU[DB] C/ROM/50994/2017 MO/50034-50037/2018 31/01/2018 05/02/2018
. C/58221/2013-CU[DB] | C/ROM/50865/2017 M0/50026-50030/2018 31/01/2018 05/02/2018
X C/50261/2017-CU[DB] | C/ROM/50889/2017 MO/50031/2018 31/01/2018 05/02/2018
ST/51755/2017-
g S ST/COD/50948/2017 MO/50010/2018 31/01/2018 050212008

Kind Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members

on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.I Act may

download these orders from CESTAT website.
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